RAJYA SABHA {13 December, 2005]
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SHRI DIPANKAR MUKHERJEE: Sir, if the Ethics Commiittee has
given the Report, what is the harm in placing it in the House before the
Question Hour? ...(Interuptions)...

SHRI V. NARAYANASAMY (Pondich'erry): The matter is before the
Ethics Committee. What discussion you would like to have in the House?
...{Interruptions)...

SHRI SHAHID SIDDIQUI: itis a question of the dignity of t~= House.
...(Interruptions)...

REFERENCE BY THE CHAIR

Fourth anniversary of terrorist attack on parliament house
building on 13th december, 2001

MR. CHAIRMAN: Hon. Members, today is the fourth anniversary of
the terrorist attack on the Parliament House building.

This House recalls the Supreme sacrifice of our security personnel
on this day four years ago in successfully preventing the entry of terrorists
into the Parliament House. Eight of our security personnel laid dowit their
lives in protecting this temple of democracy They comprised two of the-
Rajya Sabha Secretanat Watch and Ward Staff, five Dethi Police personnel
and one woman Constable of the Central Reserve Police Force. One
Gardenherof the C.P.W.D. also lost his life.

On this occasion, we express our firm resolve to fight the acts of
terrorism with determination. We will not allow terrorism to impede our
development.



